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THE MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI JAGAT PRAKASH NADDA) : (a) to (¢) Yes.

The Central Government has planned to set up AIIMS in each State in a phased
manner.

While presenting the Budget for the year 2015-16, the Hon’ble Finance Minister
has announced to set up AIIMS in Jammu and Kashmir along with other States.

State Government of Jammu and Kashmir has been requested on 31.03.2015 to
identify suitable alternate locations for setting up of new AIIMS in the State. The State
Government has to undertake to provide land approximately 200 acres free of cost and
other required infrastructure such as suitable road connection, sufficient water supply,
electricity connection of required load and regulatory / Statutory clearances. A copy of
prescribed checklist has also been sent for furnishing the required details.

Funds to Chhattisgarh for healthcare infrastructure

+1035. DR. BHUSHAN LAL JANGDE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Chhattisgarh is to get¥ 16.50 crore under the head Strengthening of
Health Infrastructure every year from 2011-12 to 2014-15, as per the recommendations
of the Thirteenth Finance Commission, if so, by when the said amount will be released;
and

(b) whether it is a fact that the Rajnandgaon and Sarguja Medical Colleges
have not received the amount of grant, if so, whether this amount will be released
immediately?

THE  MINISTER OF HEALTH AND FAMILY  WELFARE
(SHRI JAGAT PRAKASH NADDA): (a) As per the award of the Thirteenth Finance
Commission, a grant of I 66.00 crore was recommended for the Government of
Chhattisgarh for Strengthening Health Infrastructure under State Specific Needs for
the award period 2011-15. In keeping with the Action Plan of the State Government,
an amount of ¥ 16.50 crore was available to the State in 4 instalments, subject to
fulfillment of conditionalites as specified for release of these grants. The first instalment
of ¥16.50 crore has been released to the Government of Chhattisgarh. Subsequent
installments were not released due to non-submission, by State Government, of
utilization certificate, physical progress and Action Plan duly approved by High Level
Monitoring Committee (HLMC).

T Original notice of the question was received in Hindi.
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(b) The grants recommended by the Thirteenth Finance Commission was for
construction of 500 Sub-Health Centres (SCs), 25 Primary Health Centres (PHCs),
5 Community Health Centres (CHCs) and 100 AYUSH Dispensaries. There is no
mention of grants for Rajnandgaon and Sarguja Medical Colleges.

Doctor-population ratio

1036. SHRIMATT KANIMOZHI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the State-wise number of doctors available per 10,000 of population in
India;

(b) the number of doctors available per 10,000 of population in rural India and
urban India, respectively;

(c) whether the country has met the WHO requirements regarding availability
of doctors per 10,000 population; and

(d) if not, the measures taken by the Government to meet that requirement?

THE  MINISTER OF HEALTH AND FAMILY WELFARE
(SHRI JAGAT PRAKASH NADDA): (a) The State-wise estimate of density of
doctors per 10,000 population in the country as per HRH Technical Report, 2008 (by
Krishna D. Rao ef a/) is given in the Statement (See below).

(b) No such data is maintained Centrally.

(¢) Yes. As per the Report of the Steering Committee on Health for the 12th
Five Year Plan of the Planning Commission, we have 19 health workers (doctors-6,
nurses and midwives-13) per 10,000 people in India. Additionally, there are 7.9 Lakh
AYUSH practitioners registered in the country (approx. 6.5 per 10,000). WHO norms
provide for 25 per 10,000 people.

(d) The Government has taken the following steps in order to meet the shortage
of doctors in the country:

I The ratio of teachers to students has been revised from 1:1 to 1:2 for all
MD/MS disciplines and 1:1 to 1:3 in subjects of Anaesthesiology, Forensic
Medicine, Radiotherapy, Medical Oncology and Surgical Oncology.

II. DNB qualification has been recognized for appointment as faculty to take
care of shortage of faculty.

II. Enhancement of maximum intake capacity at MBBS level from 150 to 250.



